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[Bbri Hathil 
Ushed in Notification No. 
S.O. 1087 dated the 31st 
March, 1965 under section 41 
at the Dete;"ce at India Act, 
1962. [Placed in Lib9'4rt1, Bee 
No. LT-4290/6tiJ. 

(u) The All ludia Services 
(Death-cum.-Retirement Bene-
fits) Third Amendment Rules 
1985, published in Notifl.ca~ 
tion No. G.S.R. 572 dated the 
17th April, 1965 under 
sub-section (2) of section 3 
of the All India Services Act, 
1951. [Placed in LiMartl, 
see No. LT-f2lll/65J. 

lU! Ian. 

COIlMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SIXTY-FIFTII RD'ORT 

81ui B. V. Krlsbnamoortlay Rao 
(Shimoga): I beg to present the 
Sixty-fifth Report of the Committee 
on Private Members' Bills and Reso-
lutions. 

U.HI hi'll. 

ESTIMATES COMMITTEE 

EIGHTY-SECOND REPORT 

Sliri A. C. G1aha (Barasat): I beg 
to present the Eighty-second Report 
of the Estimates Committee on the 
lIiDi'3try of Education-University of 
Delhi. 

lUll hft. 

BUSINESS ADVISORY COMMITTEE 
'1'Imrrr-SDtTR RBPORT 

TIle IIIahIter 01 Comm1lllicatiOllS 
u4 ~ Main (Shrt 
iat7a Narayaa. SIIIha) : I beg to 
move: 

"That this HOUSe agrees with 
the Thirty-sixth Report of the 
BUilnells Advisory Committee 

(use bll M. P,.) 
presented to the HouJe On the 
27th April, 1965." 

Mr. Speaker: The question is: 

"That this HOUSe agrees with 
the Thirty-sixth Report of the 
Business Advisory Committee 
presented to the House Oll the 
27th April, 1965." 

The motiow was adoPted. 

12.03 hrs. 

RE. USE OF PRECINCTS OF THE 
HOUSE AFTER THE RISING OF 

LOK SABHA 
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Shrl U. M. Trivedi (Mandsaur): 

Sir, the questiOn that has been rais-
eci is only this much. We are prepa"-
ed to bow to all the deci'3ioru; that 
you are prepared to gIve. But the 




